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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  W.P.(C) 7966/2023, CM APPL. 23948/2025 

 VENKATESHWARA  
HATCHERIES  PRIVATE LIMITED      .....Petitioner 

    Through: Mr. Dayan Krishnan (Sr. Adv) and 
Mr. Vishal Khattar, Ms. Aneesha, 
Advs.  

 
    versus 
 
 UNION OF INDIA, MINISTRY OF FINANCE,  

DEPARTMENT OF ECONOMIC AFFAIRS & ORS. 
.....Respondents 

Through: Mr. Zoheb Hossain (Panel Counsel), 
Mr. Vivek Gurnani, Mr. Azeez, Advs. 

 CORAM: 
 HON'BLE MR. JUSTICE SACHIN DATTA 
    
%    24.04.2025 

O R D E R 

  

1. Hon’ble Judge is on leave today.  

2. List on 08.05.2025. 

BY ORDER 

 

COURT MASTER 

APRIL 24, 2025/uk 
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